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Ram Vilas v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2444

Rama Verma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2456
Ranjeet Singh v. H.P. Gramin Bank, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2416
Ranver Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2528
Ranvir Chand Katoch v. State of H.P., (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2546
Rattan Lal v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2463

Ravi B. v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2424

Ravi Chand v. Sarla Sayal, (Virender Singh, J.), 2025 SCC OnLine HP 2425

Reeta Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2474

Reeta Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2502

Ritul Singh Guleria v. Union of India, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC
OnLine HP 2455

Rohit Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2418
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Rup Singh Katoch v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2533
Sagar Sharma v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2427
Sanjay Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2437
Sanjay Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2410
Sanjeev Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2485
Sanno Deviv. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2521
Sarita Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2545
Sarojni v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2499

Satish Aumta v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 2543

Savita Guleria v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2472
Savitri Devi v. H.P. Gramin Bank, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2415
Shakti Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2523
Shashi Bala v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2435
Shashi Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2448
Sheelwanti v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2457
Sher Singh Dod v. State of H.P., (Satyen Vaidya, J.), 2025 SCC OnLine HP 2544
Sonam Paldan v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2475
Sudhir Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2446
Sukhwinder v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2421

Suman Kumari v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2524
Sunaina v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2480

Sunil Dutt v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2506
Sunil Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2495
Suraj Singh v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2462
Surjeet Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2529
Surmi Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2467
Tara Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2535
Tsering Phuntsok v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2451
Vandna Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2505
Vidya Chand v. Himachal RTC, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2460
Vijay Kumar Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2440
Vijay Kumar Verma v. Vidya Sagar Sharma, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2414
Vijay Kumar v. Himachal RTC, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2542
Vivek Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2469
Yamini Rana v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2527

Jammu and Kashmir High Court [1]
Abdul Qayoom Ganie v. State (UT of J&K), (Sanjay Dhar, J.), 2025 SCC OnLine J&K 643
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Karnataka High Court [2451]
A Amaravathi v. A Siddagangadhar, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 2963
A Ibrahim v. Registrar of Coop. Societies, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 3293
A Sathyanarayanaswamy v. State of Karnataka, (R. Devdas, J.), 2025 SCC OnLine Kar 3634

A Thriveni v. Commissioner City Municipal Council, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar
3195

A. Jayaram Hegde v. P. Arjun, (Hanchate Sanjeevkumar, J.), 2025 SCC OnLine Kar 2864

A. Lakshman Rao v. A. Rama Rao, (Hanchate Sanjeevkumar, J.), 2025 SCC OnLine Kar 2881
A. Nishar Ahmed v. Kaleemulla, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 2136

A. Pushpa v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 4168

A. Srinivas v. Commissioner, Bruhath Bengaluru Mahanagara Palike, (S. Sunil Dutt Yadav, J.), 2025
SCC OnLine Kar 3850

A.A. Rameshkumar v. Nandini Devi, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 2162

A.K. Veneers (P) Ltd. v. Karnataka State Pollution Control Board, (N.V. Anjaria, C.J. and K.V.
Aravind, J.), 2025 SCC OnLine Kar 3563

A.N. Mani Datta v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 3346
A.R. Steel Suppliers v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 4312
A.S. Gupta v. Vishwanath Dwedi, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 3331

A.V. Bhaskar Reddy v. Anupama Naveen Shenoy, (V. Kameswar Rao and T.M. Nadaf, JJ.), 2025
SCC OnLine Kar 3082

Aadvanced Genecare v. J Dinesh Kumaran, (K. Somashekar and Venkatesh Naik T., J].), 2025 SCC
OnLine Kar 2976

Aaswathamma v. Union of India, (Hanchate Sanjeevkumar, J.), 2025 SCC OnLine Kar 2905
Abbas Ali Ameen Jatka v. State of Karnataka, (G Basavaraja, J.), 2025 SCC OnLine Kar 2122

Abdul Ajeemuddin v. DR Kumar, (N.V. Anjaria, C.J. and K.V. Aravind, J.), 2025 SCC OnLine Kar
2017

Abdul Gafoor v. Commissioner, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 4354

Abdul Hannan Ahad v. State of Karnataka, (R. Devdas, J.), 2025 SCC OnLine Kar 3876

Abdul Hannan Ahad v. State of Karnataka, (R. Devdas, J.), 2025 SCC OnLine Kar 4395

Abdul Khadar v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 2351

Abdul Lateef v. Executive Engineer, (Vijaykumar A. Patil, J.), 2025 SCC OnLine Kar 3707

Abdul Razar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2413

Abdul Sardar v. Haseena Begum, (H.T. Narendra Prasad, J.), 2025 SCC OnLine Kar 3858
Abharana Jewellers (P) Ltd. v. CCT, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 3583

Abhay Kumar v. State by High Grounds, (K. Natarajan, J.), 2025 SCC OnLine Kar 2534

Abhijit v. Abhishek, (V. Srishananda, J. and Rakesh M. Bilki, Member), 2025 SCC OnLine Kar 4221

Abhilash v. ICICI Lombord General Nsurance Co. Ltd., (Lalitha Kanneganti, J.), 2025 SCC OnLine
Kar 2832

Abhishek Koddigahalli v. P Kishore Kumar, (J.M. Khazi, J.), 2025 SCC OnLine Kar 2675
Abhishek N v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2379
Abhishek S. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2316

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=

-21 -

Abhishekh Kumar Pal v. State by Cyber Crime Police Station, (S. Vishwajith Shetty, J.), 2025 SCC
OnLine Kar 2367

Abidali Mulla v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 2590

Academy of Liberal Education v. Registrar of Societies, (M. Nagaprasanna, J.), 2025 SCC OnLine
Kar 3861

Achala v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 4363

Acharya Darma v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2430
Additi Bi-Wheelers (P) Ltd. v. Somashekar, (Venkatesh Naik T., J.), 2025 SCC OnLine Kar 2570
Adithya P v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 4310

Aftab Ahmed v. Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 3879
Afzal Mujawar v. State of Karnataka, (V. Srishananda, J.), 2025 SCC OnLine Kar 2544

AG Automotive v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 3403
AG Automotive v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 3405
Ahmed Shareef'v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2315
Aishwarya Homes v. Thimmegowda, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 3949
Aishwarya v. Arjun, (S.G. Pandit and C.M. Poonacha, JJ.), 2025 SCC OnLine Kar 2844
Aishwarya v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 3561

Ajara Design Lounge (P) Ltd. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
4417

Ajay John v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 2455

Ajay Kumar Aggarwal v. Commissioner, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 3974

Ajay. L v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 2414

Ajay v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 2401

Ajayan v. State by Hennuru Police Station, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 2480
Akarsh KR v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2245

Akash v. Sanju, (Vijaykumar A. Patil, J. and Sudheer Kulkarni, Member), 2025 SCC OnLine Kar
2754

Akash v. State of Karnataka, (Chillakur Sumalatha, J.), 2025 SCC OnLine Kar 4336

Akmal Ahammad v. State by Hunsur Town PS, (K. Natarajan, J.), 2025 SCC OnLine Kar 2515
Akshaya Builders v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4114
Akshaykumar C. Jain v. Shivayogappa G. Bellad, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 3003
Alban Denis D'Souza v. Leela M Pai, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 3058

Alblanc (P) Ltd. v. Commissioner of Central Tax, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar
3478

All India Central Council of Trade Unions v. Union of India, (BM Shyam Prasad, J.), 2025 SCC
OnLine Kar 4408

All India Union Bank v. Managing Director Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC
OnLine Kar 3372

Allabhaksh B v. Authorized Officer, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 3976

Allangadu Immudi Dharma Shiva Acharya Vysyya Mutt v. Zonal Joint Commissioner, (S. Sunil Dutt
Yadav, J.), 2025 SCC OnLine Kar 4073
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Alrex Romer v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 2400
Aman Pasha v. Basha Sab, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 3028

Amara Manjula Interior v. Union Bank of India, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4191
Amarayya v. State of Karnataka, (S. Rachaiah, J.), 2025 SCC OnLine Kar 2587

Amarsingh v. Mohd. Rafeeq Ahmed, (C.M. Joshi, J.), 2025 SCC OnLine Kar 2937

Amasidda v. State of Karnataka, (S.G. Pandit and C.M. Poonacha, JJ.), 2025 SCC OnLine Kar 2734
Amba v. Chief Engineer BBMP, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 3612

Ambarish CK v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 3761

Ameerabi v. State, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 3315

Amit Kumar Pishe v. Bruhath Bengaluru Mahanagara Palike, (N.V. Anjaria, C.J. and K.V. Aravind,
J.), 2025 SCC OnLine Kar 4400

Amit Kumar v. State of Karnataka, (K. Natarajan and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine
Kar 2026

Amit Pujar v. University of Agricultural Sciences, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 3234

Amplify Integrated Brand Solutions v. Assessment Unit, (S.R. Krishna Kumar, J.), 2025 SCC OnLine
Kar 3450

Amprit Agrawal v. Saraswat Coop. Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 3737
Amukta Malyada v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 2232
Anajaneya Quarries v. V. Subramani, (Ashok S. Kinagi, J.), 2025 SCC OnLine Kar 2064

Anamitra Estates & Developers (P) Ltd. v. Inspector of Motor Vehicle, (S.R. Krishna Kumar, J.),
2025 SCC OnLine Kar 3524

Anand Kumar v. State, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4166

Anand T v. State of Karnataka, (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 3566

Anand v. Managing Director, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 3203

Anantha Krishnamurthy v. State of Karnataka, (R. Devdas, J.), 2025 SCC OnLine Kar 3767
Anaswar P. v. Canara Bank, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 4133

Aneesh Khajuria v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 2242
Anil D.N. v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 4127

Anil Kumar HS v. State of Karnataka, (H.P. Sandesh, J.), 2025 SCC OnLine Kar 2161

Anil Kumar Lobo v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 2598
Anil Kumar R v. State, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 2228

Anil Kumar TK v. Major Retd. Siddalingayya Hiremath, (V. Kameswar Rao and T.M. Nadaf, JJ.),
2025 SCC OnLine Kar 3757

Anil Kumar V' v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 2329
Anil Kumar v. ICICI Bank Ltd., (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 3567
Anil v. State of Karnataka, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 3930

Anilesh Kumar Sharma v. State by Anekal Sub Division, (Mohammad Nawaz, J.), 2025 SCC OnLine
Kar 2311

Anirudh Rajan v. State of Karnataka, (Sreenivas Harish Kumar and K.S. Hemalekha, JJ.), 2025 SCC
OnLine Kar 4380

Anish Kumar M v. State, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 2688
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